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Irrigation in U. P,

2721. Shri Brij Basi Lal :
Shri Kindar Lal :
Dr. Mahadeva Prasad :
Shri K. N. Pandey :
Shri Vishwa Nath Pandey :
Shri Brij Bihari Mehrotra :

Will the Minister of Irrigation and
Power be pleased to state :

(a) the area under irrigation in U.P.
at present and the per annum Food pro-
duction in U.P.; and

(b) the extent to which food deficit of
the country can be met by increased irriga-
tion facilities in U, P. ?

The Minister of Irrigation and Power
(Shri Fakhruddin Ahmed): The area under
irrigation in U. P. at the erd of the
‘Third Five Year Plan is stout 19 million
acres, and the average annual food prod-
uction is about 14 million tons.

(b) The irrigation potential in U. P. as
roughly assessed at present is 37 million
acres out of this, 19 million acres have been

[ developed so far. The balance of 18 mil-
lion acres, when developed will go a long way
to meet the country’s food deficit.

Low Income Group Housing
Scheme in Naraina Delhi

2722, Shri S.B. Patil Will the
Minis ter of Works, Housing and Urban
Development be pleased to state :

(a) whetker pcssession of plots of lerd
allotted by the Delhi Development Au-
thority under the Low Income Greu»
Houw:ing Scheme in Naraina Residential
Scheme to_a large numter of persons as
early as July, 1964 has not so far teen
given due to the site remaining undeveloped,
although three-fourth cost of tke plots
allotted was recovered from them in Feb-
reacy, 1965;
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(b) the reasons for the delay in deve-
lopment and making over possession to
the allottees ; and

(c) the time by which possession of fully
developed plots is likely to be given ?

The Minister of Works, Housing
and Urban Development (Shri Mehr
Chagd Khanna) : (a) yes.

(b) and (c). The internal develop-
ment of the area is more or less complete
and possession of the plots is expected to
be handed over to the allottees in the
course of a month or so. The delay has
taken place because Delhi Municipal Cor-
poration have not been able to provide
warter and electricity in the Colony.

C.G.H.S. Dispensary at Navin
Shahdra

2723. Shri Mahananda : Will the
Minister of Health and Family Planning.
be pleased to state :

(a) whether it is a fact that only on
C.G.H.S. Dispensary at Navin Shahdra
has been opened for Central Government
employees residing in all the colonies
across the Jamuna River irrespective of the
distar.ce from the dispensary;

(b) whether any representation has
been received form the Government
Employees’ Associations for opening second
dispensary at Gandhi Nagar or at any other
Central place ; and

(c) whether Government have any pro-
posal under consideration to exclude the
colonies, which are two miles away form the
present dispensary, form the purview of
C.G.H.S. ?

The Minister of Health and Family

Pl i (Dr. Sushila Nayar) : (a)

Yes Sir, one C.G.H.S. dispensary has been

opened at Navin Shahdra for Central

Government employees residing in the
following areas:—

(i) New Salimpur bounded by G.T.

Road and Marginal Bund, area

bounded by G.T. Road Salimpur

Inspection House Road taking.

off from G.T. Road upto Babar-






